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Cultivation of oil palm

1765. SHRI BHUPENDER YADAV: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) the details of investments received in oil palm plantation after Government's

decision to allow 100 per cent FDI in 1t;

(b) the details of other measures taken by Government to reduce dependency on

palm oil imports and increase its production domestically; and

(c) the limitations of expanding oil palm cultivation and the steps taken by

Govemment to overcome them?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI 5. 5. AHLUWALIA): (a) No investment has been received in oil palm

plantation after Government's decision to allow 100 per cent foreign direct investment
(FDI) in it.

(b) To reduce dependency on palm oil import and increase its production and
productivity, the Government has been implementing National Mission on Oilseeds and
Oil Palm (NMOOP) since 2014-15. The Mission envisages to increase production of
vegetable oils sourced from oilseeds, o1l palm and Tree borne Oilseeds from 7.06 million
tons to 9.51 million tons by the end of Twellth Plan (2016-17). Three Mini Missions
during the Twelfth Plan are as follows—

+  Mini Mission-1 (Oilseeds) targets 35 million tons of oilseeds production during

2016-17.

+  Mini Mission-II {O1l Palm) bring additional 1.25 lakh hectare area under o1l palm
cultivation with increase in productivity of Fresh Fruit Bunches (FFBs) from

4927 kg per hectare to 15000 kg per hectare;

+  Mim Mission-1II (Tree Bome Oilseeds) Enhance seed collection of Tree Bome
Oilseeds.

(¢) Small farm holdings of farmers, long gestation period of o1l palm plant, erratic
rainfall, competition from other economical viable crops such as rubber, arecanut, sugar,
banana, coconut etc., are limitations in expansion of o1l palm cultivation. To overcome
these limitations, Government has been implementing two Mini Missions namely Mini

Mission-IT (Oil Palm) and Mini Mission {Tree Borne Oilseeds) under National Mission
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on Oilseeds and Oil Palm (NMOOP) to provide assistance to oil palm farmers. Ministry
of Agriculture has been consistently pursuing the issue to declare oil palm as a
plantation crop with the concerned States so that entrepreneurs may be allowed to take
up cultivation and processing of this crop and avail the benefit of 100 cent Foreign
Direct Investment (FDI) to supplement domestic capital, technology and skills for

accelerating growth of oil palm cultivation.
Remunerative prices to farmers for their crops

F1766. SHRI P. L. PUNIA: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{(a) whether it is a fact that farmers are not getting adequate prices for cash crops,

especially for cotton in the country, the details thereof;

{(b) the reasons for which cotton growing farmers could not get reasonable prices
for their crop, the details thereof including loss incurred to cotton growing farmers in

the last three years; and

{c) the names of the various campaigns being run to help the cotton growing
farmers, the details of the number of beneficiaries including amount allocated and

utilised under these campaigns?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI 8. 5. AHLUWALIA): (a) and (b) During 2016-17, prices of cash crops
like Cotton, Jute, Copra etc. have been ruling above Minimum Support Price (MSP)
fixed by the Government. For Cotton season 2016-17, since beginning average kapas

prices are ruling much above the MSP level in all the cotton growing States.

{c) Government implements National Food Security Mission-Commercial Crops
{(NFSM-CC) for enhancing production and productivity of commercial crops including
Cotton. Under this scheme thrust has been given on transfer of technology through
frontline demonstrations and training in order to extend benefits to the farmers. It is
implemented through State Agricultural Universities, Indian Council of Agricultural
Research, Krishi Vigyan Kendras, NGOs, and Cooperatives, etc. Also, Cotton
Corporation of India (CCI) functions as a Nodal Agency under Ministry of Textiles to
undertake MSP Operation in the event when price falls below the MSP level

TOriginal notice of the question was received in Hindi.



